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For the petitioner. Mr, B.C.Sinha, COiml. 

For the n sp6ndefltsNONE. 

O.RT 

This is filed as an ilisted motion to-day by the 

ld counsel. for the petitidrier. None appears for the respondents, 

Application be listed for hearing .regarding-adisLo 

'on 3697. Petitioner shall forthwith serve copy of the piiCtiOfl 
shaii 

together with anriexures ton all the rosponaents who/Xfile replY 

by the date fixed. 

In the meantime, hearing the id, counsel for the petitioner 

and on p'erusal of the 7pplicaton with all its enc1c'sures wedirect 

that promotion of responentnos.6,78,9 and 14 toSenior Scale in 

tcrns of Anexure..-A, 7 at'page 14. of this 'Application, shall abide 

by the result of the case. 

Order passed this day shall also be communicated by the 

petitio!jter to 11 the respondents. P-etitioner shall also serve iQfl 

the private respondents nos.6-.10 directly, 

Plain Copy be given to the ld,cóunsel for the petitionsr,  

Jv-&,v.. 	 -, 

(M.S,Mukherjee) 	 0 , (A,K.Chatterjee) 
Mernber(A) 	

0 	
. • Vice-Chajrman 


